U UBTIMT PRESS RELEASE

RESERVE BANK OF INDIA
aw > www.rbi.org.in/hindi Wﬁm, WW, Q _6‘ [ HTIH@I’G'IIWC, tb;l—(f, HEE‘ - 400 001

Website : www.rbi.org.in Department of Communication, Central Office, Shahid Bhagat Singh Marg, Fort,
$-Ad/email : helpdoc@rbi.org.in Mumbai - 400 001 F/Phone: 022 - 2266 0502

July 11, 2025

Premature redemption under Sovereign Gold Bond (SGB) Scheme - Redemption
Price for premature redemption of SGB 2020-21 Series-IV due on July 14, 2025

In terms of GOI notification F. No.4(4)-B(W&M)/2020 dated April 13, 2020 (SGB 2020-
21 Series-1V-Issue date July 14, 2020) on Sovereign Gold Bond Scheme, premature
redemption of Gold Bond may be permitted after fifth year from the date of issue of such
Gold Bond on the date on which interest is payable. Accordingly, the due date of premature
redemption of the above tranche shall be on July 14, 2025.

2. Further, the redemption price of SGB shall be based on simple average of closing gold
price of 999 purity of previous three business days from the date of redemption, as
published by the India Bullion and Jewellers Association Ltd (IBJA). Accordingly, the
redemption price for premature redemption due on July 14, 2025, shall be ¥9688/- (Rupees
Nine Thousand Six Hundred and Eighty-Eight only) per unit of SGB based on the
simple average of closing gold price for the three business days i.e., July 09, July 10 and
July 11, 2025.
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